
IN THE CENTRAL ADMBZTRATIVE TRThUNAL FTLDERASAD BENCH 

/ 	 AT NYDER?BAD 
/ 

/ 
O.A.No. 115/94 	 Date of Order; 18.4.1994 

BEThEEN; 

p.Vasanta Rao 	 •• Applicant. 

PAW 

1. General Manayer, 
South Central Railway, 
hail Nilayem, Le u 
Secunderabad, 

Disciplinary Authority 
Divisional Accounts Officer, 
Broad Guage, 5.C.Rly., 
Secunderabad. 

Senior Divisional Accounts Officer, 
Broad Guage, S.C.Rly., 
Secunderabad. 

 

The I.A. & C.A.O., 
South Central Railway, 
Secunderabad. Respondents. 

 

Counsel for the Applicant 

Counsel for the Respondents 

Nr • i'bhd. Khasim for 
Mr. Kalyan Rao Joshi- 

0 Mrt.G.S.Sanghi 

CORAM: 

HON'I3LE SHRI T.CHD1V½LEKiARJVREDDL 	1,jEMU:1. (JIJDL.) 

HON 'aLE Siik.I R.RANGAFJJAU 	MEMBER  



-. 	

- 

2 •. 

Order of the Division Bench delivered by 

Mon'ble Shri T.Chandrasekhara Reddy, Member (Judl.). 

Mr.Pthd. Khasim for Mr.IcXlyan Rao Joshi, learned 

counsel for the applicant submitS that the applicant is 
iS(6_ t94- 

withdrawing from the OA and 

to file ,A freSh GAas and when necessity arises. In 

view of the submission made by the applicant's counsel 

OA is dismissed as withdrawn. The applicant would be 

at liberty to file a fresh OA in accordance with law. I' 

There shall be no order as to costs. 

(H.RANGMtAJAN) 	 (T.CHANDRASEK-IARA R$DDY) 

Member (Mmn,,) 	 Member (Judi.) ( 

Dated: 18th April, 1994 

(Dictated in Open Court ) 	 tA 

iic4 ' 
Deputy Registrar(J) 

To 	sd 

The General Manager, S.C.Rly, 
Railnilayalfl, secunderabad. 

The Disciplinary Authority & 
Divisional Accounts Officer, Broad Guage, 
S.C.Rly, Secunderabad. 

The Senior Divisional Accounts officer, 
Broad Guage, S.C.Rly, secunderabad. 
The F.A. & C.A.O. S.C.Rly, secunderabad. 

S. One copy to Mr.ICalyan Rao Joshi, Advocate, 16-8-240/7 
Malakpet, Hyderabad. 

\ J GtCopq to M;-G 5'; soqki , AC 'soY Rws. cfi. Hi 
One topy to Library,"CAT.Hyd. 	 1 

One spare copy. 

pvm 
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